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Statement of Objective and reasons .

To encourage the development of the State as an education hub and to
promote private sector participation in the field of higher education, it has been
decided by the state Government that private Universities with the name “Mind
Power University” Nainital, “DBS Global University”, Dehradun, “Maya Devi
University”, Dehradun and “Smt. Manjira Devi University” Uttarkashi, shall be
established. The aim of the said Universities is to provide innovation of
education, new method of teaching and learning and for the overall development
of personality, to provide education to the socially and economically deprived

class, to promote state related research programmes and to provide employment
resources.

Amrapali University is also to be incorporated under the Uttarakhand Private
Universities Act, 2023. _ :

In view of, re-establishing the educational institution at the global level,
expanding the operation of the university at the all India level and increasing
global participation for the Himgiri Zee University and to overcome the
difficulties arising in running the Himalayiya University due to the similarity of
the name of the University with other educational institutions and universities;
it is expedient to amend the name of the above said Universities.

2- The proposed bill fulfills the above objectives.

Dr. Dhan Singh Rawat

'l;]'% Minister
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The Uttarakhand Private Universities (Amendment) Bill, 2024
(Uttarakhand Bill No. ...... Year, 2024)

A
Bill

further to amend in the Uttarakhand Private Universities Act, 2023,

Be it enacted by the Uttarakhand State Legislative Assembly in the Seventy-
Fifth Year of the Republic of India as follows:-

Short title and
Commencement

Amendment of
Schedule 1 in the

1, (1) This Act may be called the Uttarakhand Private

()

Universities (Amendment) Act, 2024.

It shall come into force at once.

2 In the Uttarakhand Private Univcrsiﬁes Act, 2023
(hereinafter referred to as the principal Act), in

Act Schedule-1 -

(i) at serial number 4, for the words “Himgiri Zee
University”, the words “Jigyasa University” be
substituted;

(i) at serial number 18, for the words " Himalayiya
University" wherever they occur, the words
"Sparsh  Himalaya University" shall be
‘substituted.

(iii) after serial number-22, the following serial
number with entries shall be inserted, namely:-

S.No Name and Main Campus of the | Name of Acts Sponsoring Body
University :

24 The Amrapali University, shiksa | The Amrapali Modern Academy
Nager, village lamachaur, | University Act, | Education  Society,
Kladhungi, Road, Haldwani Nainital | 2021(Act No. 01 of G.T. Road, Sikri

Ahes) Kala, Modi Nagar,
Ghaziabad, Uttar
Pradesh-201201
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Amendment of 3.
Schedule 2 in the
Act
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In Schedule-2 of the principal Act, the following serial
numbers with entries shall be inserted, namely:-

Bohrakoon Road,

S.No | Name and Main Campus of the Name of Acts Sponsoring Body
University .
1 Mind Power University, Village | the Uttarakhand Private | Mind Power

Bhimtal, | Universities (Amendment) | Educational Society, B-

Selaqui, Dehradun

Nainital Act, 2024 2/73, 2™ Floor, Sector-
06, .Rohini, Delhi-
110085
o DBS Global University, 122 MI , | the Uttarakhand Private | Eskay Educational

Universities (Amendment) | Trust F-1, Race Course,
Act, 2024 Dehradun

”3, Maya Devi University, NH-72, | the Uttarakhand Private | Maya Devi Educational
Near Hotel The Competent | Universities (Amendinent) | Foundation, 4 Balbir

Palace, Central Hope Town, | Act, 2024 Road, Dehradun

Selaqui, Chakrata Road, :

Dehradun

4. Smt. Manjira Devi University, the Uttarakhand Private | Smt. Manjira Devi

Hitanu Dhanari, Dunda, Universities (Amendment) | shikshan Evam

Uttarkashi Act, 2024 Parshikshan Samiti, Dr.
Harishankar Nautiyal
Bhawan, Village
Hitanu, P.Q. Pujar

Village, Dhanari, Tehsil
Dunda, Uttarkashi.

Power to remove 4. (1)

difficulties

If any difficulty arises regarding the establishment
of Mind Power University, Nainital or DBS
Global University, Dehradun or Maya Devi
University, Dehradun, or Smt. Manjira Devi
University, Uttarkashi, then the State Government
may, by order published in the Official Gazette,
make such provisions, not inconsistent with the
provisions of this Act, as appear to it to be
necessary or expedient for removing the
difficulty:

Provided that no such order shall be made

after expiry of three years from the date of
commencement of this Act.
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(2)  Every order made under sub-section (1) shall be
laid before the State Assembly as soon as after it
1s made.

Saving 5. Notwithstanding such amendment anything done or any
action taken under the principal Act shall be deemed to
have been done or taken under the corresponding
provisions of this Act.
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